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(b) The closure of a sugar mill may be due to a variety of 
factors, such as inadequate cane availability, uneconomic size, 
old ana obsolete plant and machinery, technical and 
managerial problems, financial constraints etc. Sugar mills 
have themselves to prepare schemes for rehabilitation/ 
modernisation and get them approved by the concerned 
institutions. Financial assistance is also available from the 
Sugar Development Fund (SDF) at concessional rate of 
interest for such rehabilitation/modernisation scheme, subject 
to their fulfilling the conditions laid down

[Translation]

Foreign visits by Minister and Officers

3276. SHRI MAHESH KUMAR M. KANODIA: Will the 
Minister of TOURISM be pleased to state:

(a) the number of foreign visits made by the Minister as 
well as the officers of his Ministry to boost tourism in the 
country during the last two years,

(b) the total expenditure incurred on these foreign visits, 
year-wise; and

(c) the percentage in terms of the targets likely to be 
achieved as a result of these visits?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF TOURISM (SHRI SRIKANTA JENA); (a) and
(b). Necessary information is given as under:-

Year No. of foreign visits undertaken Total estimated
expenditure

Minister of Civil Aviation & 
Tourism and Minister of 
State for Tourism

Officers Rs. in lakhs

1994-95 7 13 29.51

1995-96 4 13 16.11

Some of the above mentioned visits were to participate 
in specialised International travel marts/tourism faire such 
as World Travel Mart in London, ITB in Berlin, etc.

(c) It is not possible to allocate what percentage of the 
target is expected to be achieved as a result of such visits 
since promotion of tourism in the overseas tourist generating 
markets is a continuous process. While tourist promotion 
campaigns undertaken by the Minister and the officers create 
lot of positive image ot the country in the overseas media 
and travel trade, the other factors that contribute to boost 
foreign tourist traffic are advertising and publicity, 
familiatisation tours to India by foreign travel agents, tour

operators, journalists, TV teams, holding of fairs and festivals, 
public relations etc.

The increase in the tourist traffic achieved during the
last 2 years is as follows:-

1994-95 +1.9%

1995-96 +14.8%

Salary and other facilities to the staff of ITDC

3277. SHRI RAJESH RANJAN alias?APPU YADAV: Will 
the Minister of TOURISM be pleased to state:

(a) whether the Government are aware«4hat the salary 
and other facilities of the staff of India Tourism Development 
Corporation situated at Shastri Bhawan, New Delhi are less 
than the other staff members of this Department;

(b) if so, the reasons therefor; and

(c) the time by which the equal pay scales and other 
facilities are likely to be provided to these employees?

THE MINISTER FOR PARLIAMENTARY AFFAIRS AND 
MINISTER OF TOURISM (SHRI SRIKANTA JENA): (a) and
(b). The cafetaria at the National Media Centre, Shastri 
Bhawan New Delhi has been given on contract basis to ITDC 
by the Ministry of Information & Broadcasting on a no profit 
and no loss basis. The contract is valid upto 23.8.1997. To 
operate this cafetaria. the employees were recruited by ITDC 
on contract basis on a consolidated salary and are being 
provided other facilities as per their terms of appointment.

(c) As the operations are not run on a commercial basis, 
the question of providing equal pay scales and other facilities
to these employees does not arise.

[English]

Deletion of Scheduled Broadcasting of Election

3278. DR. LAXMINARAYAN PANDEY:
SHRI SANTOSH KUMAR GANGWAR:

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state:

(a) whether the election broadcast/telecast by Bhartiya 
Janta Party were aborted due to refusal of the Doordarshan 
and All India Radio because of the use of the words Vande 
Mataram and Jai Shri Ram during the last elections in 
Rajasthan and Uttar Pradesh;

(b) if so, the rationale behind this decision; and

(c) the action taken against the defaulting officers?


